GOVERNMENT OF INDIA
MINISTRY OF FISHERIES ANIMAL HUSBANDRY AND DAIRYING
DEPARTMENT OF ANIMAL HUSBANDRY AND DAIRYING
RAJYA SABHA
UNSTARRED QUESTION NO 1536

TO BE ANSWERED ON 29™ JULY, 2022

MEAT SHOPS REGISTERED UNDER FOOD SAFETY AND STANDARD
REGULATION

1536 SHRI SHAKTISINH GOHIL:

Will the Minister of Fisheries, Animal Husbandry and Dairying be pleased to state:

(a) the number of meat/poultry shops registered under Food Safety and Standard Regulations
as on 31.03.2022, State-wise;

(b) the number of meat/poultry shops that do not procure the meat/poultry meat from
registered slaughter houses, the reasons therefor; and

(c¢) the action taken against such meat/poultry shops and how many such shops were closed?

ANSWER
THE MINISTER FOR FISHERIES ANIMAL HUSBANDRY AND DAIRYING
(SHRI PARSHOTTAM RUPALA)

(@) As per the information received from the Food Safety Standards Authority of India, number
of registered meat/poultry shops State-wise as on 31.03.2022 is at Annexure |

(b) The information is not maintained by the Central Government.

(c) Food Safety and Standards Authority of India (FSSAI) has laid down the standards for meat
and meat products under Regulation No. 2.5 of Food Safety and Standards (Food Products
Standards & Food Additives) Regulations, 2011, which are required to be complied by Food
Business Operators (FBOs), engaged in Meat and Meat Products.

In addition, FSSAI has prescribed guidelines on Specific Hygienic and Sanitary practices to be
followed by FBOs engaged in manufacture, processing, storing and selling of Meat and Meat
Products.

The implementation and enforcement of Food Safety and Standards Act, 2006 primarily rests
with the State/ UT Governments.

Random sampling and testing of food products including meat and meat products are being done
by the officials of Food Safety Departments of the respective States/ UTs to check compliance of
the standards laid down under the Food Safety and Standards Act, 2006, Rules and Regulations
made thereunder. In cases where the food samples are found to be non-conforming, recourse is
taken to penal provisions under Chapter IX of the FSS Act, 2006. The total number of
Inspections done State-wise for compliance of the prescribed norms and standards for the year
2020-2021 is at Annexure-I1. 179



Annexure 1 & 11

Annexure |

referred to in reply to part ( A &C ) of Rajya Sabha Unstarred

Question No. 1536 asked by Shaktisinh Gohil to be answered on 29.07.2022 regarding
Meat Shops Registered Under Food Safety and Standard Regulation

State-UT wise Licensed/Registered meat and poultry shops (as on 31.03.2022)

Number of

Number of Central

Number of State

Name of State/UT registrations licenses licenses

Andaman And Nicobar

Islands 128 0 96
Andhra Pradesh 377 15 293
Arunachal Pradesh 105 0 103
Assam 471 3 137
Bihar 397 1 115
Chandigarh 21 5 84
Chhattisgarh 1861 1 123
Dadra & Nagar Haveli 80 1 9
Daman & Diu 22 0 2
Delhi 1224 61 668
Goa 404 5 110
Guijarat 1978 48 275
Haryana 585 30 291
Himachal Pradesh 4206 0 81
Jammu & Kashmir 7166 2 269
Jharkhand 1792 3 82
Karnataka 2957 43 1895
Kerala 8407 55 2585
Ladakh 270 1 26
Lakshadweep 222 0 0
Madhya Pradesh 3636 7 134
Maharashtra 15325 140 2297
Manipur 191 1 36
Meghalaya 135 1 37
Mizoram 168 0 25
Nagaland 95 3 5
Orissa 727 2 57
Puducherry 155 2 65
Punjab 1033 3 504
Rajasthan 3129 2 223
Sikkim 362 0 5
Tamil Nadu 9265 67 2109
Telangana 688 27 991
Tripura 64 0 21
Uttar Pradesh 1369 4 103
Uttarakhand 7492 31 3415
West Bengal 2272 35 577
Total 78773980 599 17848

Grand Total

97226




Annexure |l

S.No. States/UTs 2020-21
No. of Inspections
1 Andaman & Nicobar 2699
2 Andhra Pradesh 1457
3 | Arunanchal Pradesh 0
4 | Assam 1240
5 Bihar 26
6 Chandigarh 0
7 Chattisgarh 5352
8 Dadra& Nagar Haveli, Daman & Diu 1470
9 Delhi 379
10 | Goa 3673
11 | Gujarat 4815
12 | Haryana 3427
13 | Himachal Pradesh 2301
14 | J&K 19154
15 | Jharkhand 871
16 | Karnataka 9935
17 | Kerala 42742
18 | Ladakh 18
19 | Lakshadweep 50
20 | Madhya Pradesh 23145
21 | Maharashtra 18897
22 | Manipur 518
23 | Meghalaya 535
24 | Mizoram 250
25 | Nagaland 300
26 | Odisha 876
27 | Puducherry 169
28 | Punjab 172
29 | Rajasthan 0
30 | Sikkim 120
31 | Tamil Nadu 115872
32 | Telangana 65
33 | Tripura 451
34 | Uttar Pradesh 169050
35 | Uttarakhand 12622
36 | West Bengal 11417
454068
Total

181




